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(c) and (d). Three complaints 
have been received by the Delhi 
Police from Members of Parliament 
in this regard. One complaint relat-
ing to case FIR No. 351 dated 21-9-77 
under section 363 IPC Police Sta-
tion Mandir Marg about missing of 
one Ajit Kumar Dixit was received 
on 29-11-1977. The letter of the M.P. 
was acknowledged by the police vide 
their letter No. 33059/C&T-AC-V 
dated 13-12-77. In the above case 
wireless message giving details ot 
the boy was sent to all Superinten-
dents of Police in India. Hue and cry 
notices were circulated to all the po-
lice stations/police posts in Delhi and 
details were published in the Delhi 
Police Bulletin. Medical Superinten-
dents of all hospitals in Delhi were 
also contacted. Police parties also vi-
sited Ghaziabad and Bombay. Des-
pite best efforts there has been no 
clue of the missing boy yet. 

Supply of pOwer to Coal Mines 

4210. SHRI YAGYA DATT SHAR-
MA: Will the Minister of ENERGY 
be pleased to state: 

(a) whether pOwer cuts and labour 
trouble are at the root of the coal 
shortages in the country; 

(b) if 90, the steps taken or pro-
posed to be taken for regular supply 
of power to the coal mines and to 
settle labour disputes to boost produc-
tion of coal in the country; and 

(c) the results achieved so far? 

THE MINISTER OF ENERGY 
<SHRI P. RAMACHANDRAN): <a) 
P\1wer cuts and labour troubles are 
some of the reasons for the shortfall 
in the production of coal in the coun· 
try. 

(b) and (c). Continuous coordina-
tion is being maintained with the 
power stations authorities with a 
view to getting adequate supply of 
power for the coal mines. Steps have 
alBo been taken for the transfer of 

surplus power from Orissa to Bihar 
to imprOVe the availability of power 
to the collieries. Constant dialogue is 
maintained with the Union leaders to 
settle the workers' grievances. As a 
result of the steps taken the produc-
tion of coal has started improving 
from July, 1978. 
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Full-Fledged T.V. station at Ahmeda-
bad 

4212. PROF. p. S. MAVALAN-
KAR: 

SHRI HITENDRA DESAI: 

SHRI F. p. GAEKWAD: 

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state: 

(a) whether Government are aware 
that Ahmedabad is one of the first 
ten major cities of the country where 
a full·fledged Television Station is 
not yet set up by Government even 
though such TV- stations have already-
been sanctioned and started by Gov-
ernment in several smaller cities in 
India; 
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(b) if so, reasons therefor; 

(c) whether Government are aware 
of the acute feelings and demand by 
the people of Gujarat for the setting 
up of a TV station in Ahmedabad; 

(d) if so, when and how are G<lv-
ernment proposing to respond to the 
said demand; and 

(e) if not, why note? 

TH:E MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (8) and (b). A 
full-fledged TV Centre could not be 
set up at Ahmedabad so far owing 
to severe constraints on resources. 
However the Television Transmitter 
at Pij near Nadiad in Gujarat State, 
set up earlier as part of SITE prog-
ramme, has been continued even after 
the end of SITE programme. 

(c) Yes, Sir. 

(d) A proposal for setting up a 
full-fledged TV Centre at Ahmeda-
bad has been included in Doordar-
shan's draft Rolling Plan (1978--83) 

(e) Does not arise. 

Manu.facturers of ExplosIves 

4213. PROF. R. K. AMIN: Will 
the Minister of INDUSTRY be pleas-
ed to state: 

(a) what is the demand and sup-
ply position at present of explosives 
and who are the manufacturers of 
the same; and 

(b) what steps are being taken to 
encourage manufacture by parties to 
whom industrial licences have been 
issued and thereby attain self-suffi-
ciency? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): (a) 
The demand for all types of industrial 
explosives during the year 1978-79 is 

estimated to be about 80,000' tonnes~ 
The indigenous production is estimat-
ed to be of the order of 55,000 ton-
nes during the year 1978-79. At. 
present there are 3 manufacturing 
units viz. (i) MIs. Indian Explosives-
Ltd., Gomia (Bihar); (ii) MIs. IOL. 
Chemicals Ltd., Rourkela and Hyde-
rabad; and (iii) MIs. Indo-Burma 
Petroleum Co., Korba. 

(b) Reviews have been taken to 
advance the commissioning schedule 
of the Coal IndialOrdnance Factories' 
project at Bhandara and MIs. Chow-
gule's project in Karnataka. The In-
do-Burma Petroleum Co. who had 
commissioned their plant only a few 
months ago, haVe been encouraged 
now to prodUCe at the rate of 500 
tonnes per month, so that there could 
be an additional availability of 2500 
tonnes in 1978-79. The Rajasthan 
State Industrial and Mineral Cor-
poration Ltd., Dholpur, have recently 
concluded a technical collaboration 
agreement with IDL Chemicals and 
are expected to be in production by 
1981. The projects of Mis. Naren-
dra Explosives at Dehra Dun and of 
MIs. Haichem Ltd., in Hyderabad are 
also expected to be in production by 
1000. The implementation of all these· 
projects is constantly under review. 

~,~,m~m~ 
",,11"1 111\ ~ ti 1fq 

4214. 11ft ~ mm. ~'" : ~ ~ 
Qt Ill~ ~ ~ rnf1!i : 

(11\") ~'I(f 16~ .mA 11\"~, 
zm, ~;r. ~~ m ronf~ ~T ~ 
ltimll~~ t;~~ 

(II) qkwt. m~ mltlO ? 




